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.Klm blc, Shri 
Kanungo, Shri 
Kcdaria. Shri C.M 
Khan, Shri Shahnawaz 
Kishan Veer. Shri 

Nehru, Shri Jawaharlal 
Nesamony. Shri 
Niranjan Lal. Shri 
Paliwal, Shri 

Sanji Rupji,Shri 
Sar.l, Smi Sham Lal 
Satyabhama Devi, Shrimati 
Shakuntala Devi, Shrimati 
Shlltri Lal Bahadur 

Lon ikat. Shri 
M1 baden Pra.ad. Dr. 
MI hiahi Sbrimati Sarojini 
Ma leich.mi. Shri 
Mallick. Smi 

Pandey. Shri Vishwa Nath 
Patel. 8Mi ehRol ubhai 
Patil. Shri M.B. 

Sheo Narain, Shri 
Shree Narayan Da. ,Shri 
Siddananjappa, Shri 
Singh, Shri K.K. 

Patil, Shri Vasanttao 
llrabhakar. Shli Nan I 
Puri, Shri D.O. Sinha, Shri Satya Narayan 

Sinhasan Singh, Shri 
Sonllvane, .hri 
Subaramll.nyam. Shri T. 
Swamy. Shri M P. 
Thimmaiah. Shri 

Mandai, Shri J. Raju, Shri D.D. 
Mantri, Shri Ram Sc\uk, SMi 
Maru tbiah. Shri 
Mehrotr •• Shri Brai Dihari 
Melkote, Dr. 
Mirza I 8Mi Dakar Ali 
Morc, Shri K.L. 

Ram Subhag Singh. Dr. 
Ramutisb.nan. Smi P. R. 
Ramaswamy. Shri V.K. 
Rane, Shri Tiwary, Shri K.N. 

Mukcrjec, Shrimati Shard. 
Ml tbi., Shri 
N.idu. Smi V.G. 
:Nulr.ar. Shri P.S. 

RIIO, Shri B. Madhuludan 
lolao Shri Ramapatm 
Roy, Shri Bishiwautb 
Sahu. Shri RamClh".r 
Samanta, Shri S.C. 

Tula Ram, Shri 
Ulah, Shri 
Vaishya, Shri Ai. B. 
Verma. Shri K.K. 
W.anik, Shri llalkrishna 
Y.dna. Shri B.P. 

Mr. Deputy-Speaker: The result of 
the Division is: 

Ayes: 25; Noes: 103. 

The Resolution was negatived. 

16.38 hrs. 

RESOLUTION RE. 
PUBLIC SECTOR ENTERPRISES 

Shri Ba.lkrishna Wasnik 
Mr. Deputy-Speaker, Sir, I 
move that-

(Gonda): 
rise to 

"This House recommends to the 
Government to set up a Commis-
sion to look into the reasons for 
lesser efficiency and more cost in 
Saine of the public sector enter-
prises than those in the private 
sector". 

Sir. in recent years, the public 
sector enterprises have grown not 
only in number but also in magnitude. 
I am not here to condemn the public 
sector enterprises. They have come 
to stay. They have a special place in 
the conception of the new socialistic 
pattern of society. They are in the 
news every day; and people are be-
coming aware of their working. 
These enterprises are of the people 
and they are with the people'. money. 
It is for us now to see how this 
money of the people is being spent 

and what is the return for thiJI 
money. 

A number of debates have taken 
place in the Lok Sabha; and a number 
of Members of Parliament have parti-
cipated in these debates; and you 
know that a number of things about 
these public sector enterprises have 
come to the limelight during these 
debates. Everyday, in newspapers, 
we read something or other about the 
cost of working and efficiency of 
these enterprises. We had a debate 
here on the Air Corporation (Amend-
ment) Bill. on March 29, 1962. In that 
debate we found that the private 
operators of Assam were able to 
operate their services at somethinl 
about Rs. 530 per hour of' flight 
whereas for the lAC the cost Wal 
about Rs. 820. When the private 
operators could operate like that, why 
is it necessary for the lAC to spend 
Rs. 820 per hour? Some han. Mem-
bers raised also the question that day 
that whether the private operators 
who are operating there were employ-
Ing sub-standard methods? But the 
hon. Minister said that he could not 
say whether they were dOing so. 
lt is clear that they could not adopt 
sub-standard methods because if 
they do SO it means that they are play-
ing with the lives of the people. The 
Government also, under the present 
law, cannot allow the private operators 
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to employ sub-standard me-
thoe'll but still we see that there is 
a difference of about Rs. 300 per 
hour of flight. So, this should be 
looked into as to why this is happen-
ing. I should say that there is no 
-control of any sort. Why should the 
-cost be double or more than reason· 
able? I am told that in the USSR 
there are what are called economic 
.-crimes. The heads of, enterprises 
-could be prosecuted before appropriatE' 
.-courts if it could be proved that there 
had been lack of economic organi-
sation owing to carelessness or 
Insufficient attention being paid to 
assigned tasks. This kind of thing iJ 
1I0t in existence in India. Even if 
there is insufficient attention or care-
lessness on the part of the executive 
Dr on the part of the head of the 
enterprise and because of that 
efficiency comes down or the cost 
Decomes more, nobody can say any-
thIng to those heads of the enterprIses. 
So, it is necessary to check these 
things. It is a necessity of the c!ay 
that there should be something which 
will check this kind of carelessness 
or insufficient attention on the part 
of the heads of these public sector 
enterprises. An eminent author 
named Paramanand Parsad says: 

"The standard of performance 
both in quantity and quality 
shOUld occupy a place of pride .. ". 

He was referring to the BBC. 

"The burden of our argument, 
it may be noted, is not on finan-
cial results but on keeping the 
cost of producing aJIld supplying 
the service at technically and 
economically unavoidable mini-
mum." 

Be was talking about the quality and 
quantity of the programme of the 
BBC. We cannot in the same way 
apeak of the All India Radio. 
We cannot say that the quality 
of the programme or the quantity 
of tile programme that is being 
presented by the AIR is the same as 

BBC's. So, these things should be 
looked into. Sometimes it so hap-
pens that the efficiency is less. I may 
suggest that if there is some sort of 
efficiency audit by competent auditors 
to go into all these things of the pUblic 
sector enterprises, one would be able 
to know as to why those things are 
happening and why there is so much 
cost and less efficiency. We read 
many t'hings about these enterprises 
every day in the papers. The other 
day there was the news of a fly being 
found in the penicillin tube which 
.... as manufactured at the penicillin 
factory at Pimpri. This is the effi-
ciency of our enterprises. You know 
very well about the :·ai.lway accidents. 
Just now we finished the debate 
on the Rail .... ay Budget. The Minister 
replied. The number of accidents due 
to 'human failure were moce than any-
thing else. In the report of the Chief 
Government Inspector of Railways for 
the year 1960-61, the total number of 
accidents is given as 2629 of which 
1096 were due to the human element 
They have improved upon the phra-
seology this time; last time they said 
'human failure'; now they say 'human 
element,. I find that about 15 acci-
dents were enquired into by the Gov-
ernment Inspector out of which nine 
.... ere because of negligence on the 
part of the railway stafl'. Can thi.; bE' 
said to be the 'efficiency' of the rail-
.... ays? Sometime back I also read 
about the telephones. They were 
previously privately managEd. About 
the Madras telephones, I read that 
they were much better and efficient 
when they were privately managed. I 
am not here to condemn the public 
sector outright. We cannot also com-
pare lIlhe costs. The Government 

patronage and monopoly should place 
the public sector in better position. 
An eminent author had written in 
pamphlet No. 32 Of the Eastern Eco-
nomist about the real dangers of the 
public sector. He says: 

''The real danger lies in the 
manner in whlc'h Governments 
operate the publie sector .•.. The 
'little bureaucrats' (he was refer-
ring to the heads of the public 
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sector enterprises) who arc in-
vested with large powers are 110t 
always guided by the lofty mo-
tives of social purpose which ani-
mate those who confer these 
powers on them. As a result, they 
often cause innumerable difficul-
ties and hardships to the general 
public .. not necessarily Irom ~el

fish or personal motives, but be-
cause power always corrupts and 
makes one act and behave in a 
loftier and more grandiose manner 
than one should. 

The second danger lies in the 
likelihood of the public sector 
functioning inefficiently, because 
there is no healthy force of com-
petition to curb laziness or incom-
petence. This also results from 
the fact that, notwithstanding !he 
many statutory checks and balan-
ces, the publ'ic sector is, in prac-
tice, not answerable to anyone but 
itself. The recent debates In Par-
liament and the State legislature. 
over the performances of a num-
ber of undertakings in the public 
sector show that this danger is 
not imaginary, but real. It is true 
that the price policy of an 
undertaking in the public sec-
tor need not be guided by 
the same motives and objec-
tives as in the private sector, 
but that does not mean that it 
should operate inefficient.ly Even 
In the USSR, the outlook of the 
public sector has undergone a 
profound change since 1919; to-
day the emphasis is on 'efficiency', 
and not on 'need'. It would be 
desirable, therefore, to keep the 
target of efficiency always in the 
forefront in all enterprises fUlllc-
tioning within the ·public sec-
tor." 

'I would, therefore, suggest that 
there should be a Commission to look 
into fhe public sector enterprises as to 
how efficiently they are working and 
whether their cost of production is all 
r'lght or not. If there Is anything 

wrong, the cat will come out of the 
bag, and if t'here is nothing wrong, 
let us prove that Caesar's wife is above 
suspicion. 

So, I commend this resolution to the 
acceptance of the House. 

Mr. DeJ,tuty-Speaker: Resolution 
moved: 

"This Ho~se recommends to the 
Government to set up a Commis-
sion to look into the reasons for 
lesser efficiency and more cost in 
some of the pub'ilc sector enter-
prises than those in the private 
s{~ctor." 

Then' are some amendments. 

Shri S. M. Banerjee (Kanpur): I 
beg to move: 

(i) 'That for the original Reso-
lution, the following be substitu-
ted, namely:-

"This House recommends to 
the Government to set up a 
Commission consisting of three 
m('mbrrs of Lok Sabha to in-
vestigate into the working of the 
pu blie SectOT enterprises.'" (1 ). 

(ii) 'That in the resolution,-
after "Commission" insert. 

"consisting of three members 
of Lok Sabha.'" (2). 

Shri P. R. Chakraverti (Dhanbad)~ 
I beg to move: 

'That in the Resolution-for. 

"to look into the reasons for 
lesser effic'iency and' more cost in 
some of the public sector enter-
prises than those in the private 
sector" substitute-

"to examine the working of 
public sector enterprises vis-a-vis 
private sector enterprises from 
the point of efficiency and economy 
that has been attained.'" (3). 
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Shri Shree Narayan Das (Dar-
bhanga): I beg to move: 

'That for the original resolution, 
the following be oubstituted, 
namely:-

''This House calls upon the 
'Government to constitute a Com-
mittee consisting of Members of 
Parliament and experts to review 
the working of such of the public 
sector enterprises as have com-
pleted five years and have not 
yielded satisfactory results, with 
a view to suggest ways and means 
of making them work on sound 
economic Jines ... ' (4). 

Mr. Deputy-Speaker: Shri Kumaran 
-not here; Shri Rananjai Singh-not 
here. The Resolution and ~he amend-
ments are before the House of rlis-
cussion. 

Shri P. K. Ghosh (Ranchi East): 
Mr. Deputy-Speaker, Sir, the role of 
the State is primarily to act as an 
umpire, to hold the ring, to blow the 
whiste when foul is committed, to stop 
the anti-social practices, namely, pro-
fiteering, black-marketing, exploita-
tion of labour, etc. Secondly, it has 
to provide the 'infra-structure or 
foundation consisting of transport, 
communications, power. fuel. water, 
technical and other education. But 
unfortunately, these are being neg-
lected. 

Only after making adequate urrange-
ments for the aforesaid needs the 
Govel"nments can enter into produc-
tion and that also in excpptional cir-
cumstances. namely, where private 
enterprises is not available and indus-
try is essential. But, at the same 
time, the Government should 110t 
tr~' to monopolise any particular in-
dustry. It should also ensure that a 
reasonable return should come On the 
public funds 'invested in such under-
takings. 

But, unfortunately. this is not lhe 
case. The pOor return of O' 3 per cent 
on the State undertakings should be 
an eye-opener. More than Rs. 700 
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crores of precious public funds which 
would otherwise have been fruitfully 
invested by private people to produce 
goods and -services desired by the 
public, incidentally increaSing em-
ployment opportunities, are being 
wasted in many instances on the crea-
tion of a white elephant with the 
brown bureaucracy as the mahout. 
This is a clear instance of power with-
out accountability; whereas 'in pri-
vate enterprise the penalty for such 
careless running of enterprises would 
have been bankruptcy, in State en-
terprises the public is bled to pay for 
the inefficiency of the irresponsible 
bureaucracy and the maintenance of 
an ideological white elephant. 

16'54 hrs. 

[SHRI MULCHAND DUDE in Ole Citair]. 

·.fr ,,~ f.~:,. ;.nacr : ~'f 
lfil'~, ~ n;!fo ~T !f,T lf~ '3ORT 
~ ~ W: cw, ~ • fIfo ~ffiCT C'fT ~ 
~ f'fO f~r lI'R ~r ~)Iif ~:~ 
it ~r -mrri't it ~q;f~ ~r ~ 
C'fT ~~ !f,T;uIT <ir~ lA"R F ~ 
m· sqf;;ij-~ f'fl!iffi' fi.f;lrr ilTTlf 
ilrfiif;;f~~""TcrR.i~~m 
<m"<'f!f. W-< !f,T f'RN 'fO<: .r. ~ it 
C'fR on: fir. 'l'~!fo ~~ &-rr ~r ;rifT 
~~f!fo~'~~C'fTf'fO~c 

~ 
~ ~: ~;rii'!fort Qff~ 

t;IT<!i mi. ~r 1l1'''rf ~1m' ~ I 1l1'if'iTlr 
~ wr-rr HR ilTTU ~ I 

Shri P. K. Ghosh: If half the 
resources spent on these state 
enterprises had been utilised for 
bu.ilding up the nucleus of the infra-
structure of the economy like good 
roads and also the provision of eS3en-
tial facilities like clean drinking water 
to villagers, HlPt would have given a 
.boost to the economy and carried 
planning nearer to the lives of the 
people. A concrete example will 
suffice. Good roads stimUlate the 
economy and mean more to the vil-
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lagers than half a dozen State mills 
or an Ashoka Hotel. But our road 
development programme is still lag-
ging way behind the schedule. 

In India, in 1956-57, road mileage 
for every hundred square miles was 
only 26 as against 215 'in the U.K., 338 
in France and 169 in Germany. By 
the end of the second plan, highways 
and aerial ways as laid down in Nag-
pur plan were behind schedule. There 
were 80 bridges yet to be constructed 
on national highways. Dogmatic as-
sertions that State enterprises are 
superior to private enterprist;S or that 
they are efficient will not convince the 
public that its money is being spent 
wisely and profitably. 

If a comparison is made with the 
similar private sector undertakings, 
It will be found that their percentage 
of return on the capital outlay is much 
higher than those of public sector. As 
a matter of fact, the percentage of 
return in the public enterprises should 
have been more than that of the pri-
vate ones, since the former are in 
many ways in an advantageous posi-
tion to the latter. As fol' example, 
the public enterprises have to pay a 
much lower percentage of interest on 
the borrowings, which are from the 
Central Government, whereas the 
private enterprises have to pay about 
double the pereentage to the banks. 
If interest were to be paid by the 
former at rates which banks charge, 
the interest charges would have wiped 
out a substantial portion of the pro-
fits. Secondly, most of these under-
takings being younger are entitled to 
larger tax concessions. If out of total 
profits made by Government compa-
nies tax provision was made in the 
same proportion as the private ones, 
a large proportion of the profit shown 
would have been wiped out. Thirdly, 
the public enterprises get priority 
over the private ones in a number at 
cases like allotment of railway 
wagons, foreign exchahge sanctions, 
issue of import licences, etc. 

It may be argued that the low re-
turn is due to the pricing policy adopt-

ed in respect of products of the Gov-
ernment sector units. The problem 
arises whether these units have adopt-
ed a policy to benefit the eOl1sumers 
even at fhe stake of reducing the 
return on the money employed in 
business. But the ratio of gross pro-
fits to sales proves that this is not true 
-it is much higher than that of pri-
vate sector enterprises. Further, the 
<lccounts of the public sector enter-
prises clearly show that neither the 
tax-paycr nor the labourer in the 
public sector has had a better deal 
than his relative counterpart in the 
private sector. 

Mr. Chairman: The hon. Member 
seems to be reading his speech. 

Shri Narasimha Reddy (Rajampet): 
The mover of the resolution himself 
read his speech. Morever, he i~ 
making his maiden speech. 

Mr. Chairman: That is not the 
justification. 

Shri Narasimha Reddy: When the 
mover was reading his speech, h. 
was not interrupted. When a person 
is making his maiden speech, he should 
not be interrupted. 

Mr. Chairman: Let him lift his head 
and look at the Chair now and then. 
He should not be looking at his paper 
only. 

Shri S. M. Banerjee: The speech 
which 'he is making is actuallv beyond 
the scope of the resolution. He is 
making a policy statement of the 
Swatantra Party, denouncing the pub-
lic sector. 

17 hrs. 

Shri Narasimha Reddy: It is not 
a question of supporting the Swatan-
tra Party. He is speaking on the sub-
ject and it is quite relevant. 

When S'hri Annadaurai, the D.M.K. 
Leader, was speaking in the Rajya 
Sab'ha and there were interruptions, 
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Shri Bhupesh Gupta, the Leader of 
Communist Group, got up and said 
that a healthy convention should be 
established and when a Member is 
making his maiden speech he should 
not be subject to any interruptions. I 
commend that suggestiom to this 
House for approval. 

Mr. Chairman: I thank you for the 
suggestion. But that does not justify 
or give absolute permission to read 
speeches. 

Shri Narasimha Reddy: I hope that 
would be observed here in future. 

Mr. Chairman: The hon·. Member 
may go on. 

Shri P. K. Ghosh: The possible or 
apparent reasons for the low return 
are like these. The senior managerial 
staff employed are either inefficient or 
dishonest or both. The policy of the 
Government is to appoint retired gov-
ernment officers or civil servants on 
deputation 'in the senior managerial 
posts. Business mangement is abso-
lutely different from government. In 
Government departments the officers 
have not to bother about the econo-
mic side of running the administra-
tion. When these officers take up 
business administration they pay little 
attention to running the administra-
tion or the production economically 
which is of primary importance in a 
business concern. As an example I may 
mention that at a time when produc-
tion of ammonium sUlphate fell from 
3,32,000 tons to 2,85,000 tons during 
1957-58 and 1959-60 in the Sindri 
Fertiliser Factory, the staff was in-
creased by 13 per cent and non-tech-
nical supervisory staff was increased 
by 100 per cent. One fails to under-
stand the logic behind increasing the 
staff in the face of falling production. 
Not only that, but when the book 
debts of the company stood at Rs. 358 
lakhs in 1958-59 the company had the 
wisodm of distributing Rs. 16 lakhs as 
ex-gratia payment to its staff. 

I may cite another case of Hindu-
stan Aircraft. Althought t.he produc-
tion increased by 34 per cent. over 
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the period 1955-56 to 1958-59, expen-
diture on salaries, wages and bonus 
payments increased by 51 per cent, on 
welfare schemes by 79 per cent, en 
travelling by 176 per cent and opera-
tional expenses by 55 per cent. This 
inflated expenditure was 'incurred at 
a time when the company's reserves 
were abnoramlly low and the rate of 
profit was just 3'3 per cent in 1958-59. 

Such examples are innumerable' 
which go to prove that the task of 
running an enterprises is the task of 
a specialist, that so far the public sec-
tor sector projects have failed to' 
show a business-like attitude and it is 
the tax-payer who has been penalise. 
for the extravagance of these enter-
prises. 

Another reason for the lOW return' 
is that most of the old government 
officers who were appointed by ~he 
British rulers lack considerably in the 
spirit of service to the nation. They 
still give themselves the airs of the' 
ruling class. They do not bother if 
the precious national wealth is wasted. 

Shrl Ansar Barvaril (Bisauli): Is 
the hon. Member quoting something 
or making a speech? 

Mr. Chairman: He is doing both. 

Shri P. K. Ghosh: Such people,. 
howe.,er efficient they may be, 'lre 
unfit for holding posts of responsibi-
lity under our national government. 
The low return can be accounted for 
due to the. wastage of raw materials, 
wastage of labour, misuse of vehicles 
and the like, which can be avoided if 
the senior managerial staff are more 
strict. 

Mr. Chairmaa: He should conclude 
now. 

Shri P. K. Ghosh: I will conclude 
just now. But they do not bother for 
the national progress. They only care 
to please their present masters. who 
also interfere too much in the man-
agement matters. 

Mr. Michel, the ILO expert, says 
that m'inimum return on State enter-
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prises should be 10 per cent and maxi-
mum 20 per cent, but the present 
figures show that we are more than 
thirty times below the minimum level. 
In the budget speech of 23rd April, 
the hon. Finance Minister, Shri 
Morarji Desai, also called on public 
sector undertakings to step up their 
earnings to finance their own expan-
sion programmes, in the same way as 
'private sector companies do. 

It is, therefore, high time to investi_ 
gate into the reaSQlls for such a low 
return and to remove such irregulari-
ties as may be detected ail a result of 
such investigation to save the public 
from being taxed more and more for 
the expansion of the existing public 
enterprises. It is also desirable that 
such investigation should be carried 
-out by non-official public rellresenta-
-tives and experts who should be 
dIrected to submit their report as 
.early as possible. 

Shri S. M. Banerjee: When I read 
the Resolution moved by my han. 
friend, Shri Wasnik, I knew very well 
that the supporters of the private 
sector, or those who would like to 
sabotage the public sector, will take 
·the cue from !'his Resolution and will 
surely make their own submission on 
the policies of their party and other 
people. I found that my fear was 
not unfounded when I heard with .·apt 
attention to the very well-written 
:speech of my hon. fri~nd. Shri Ghosh, 
for as a spokesman of the Swatantra 
Party, he was trying to make their 
,own submission in fhis House, and 
they are naturally against the growth 
of the public sector. But the public 
sector has come to say in this country; 
whether it is -liked by some parties or 
vested interests is another matter, but 
it stands, The private sector and the 
public sector should grow in this coun-
-try in the larger interests of our 
country and both of them are neces-
-sary to make our country move to-
wards the goal of socialism. 

The question naturally arises about 
the more efficient functioning of the 
public sector projects. I know that 
some hon. Members, especially those 
who are supporters of the private sec-
tor, are very apprehensive about the 
growth and success of the public sec-
tor. Some years back, in this very 
House, a discussion was raised by my 
hon. friend, the late lamented Feroze 
Gandhi about the production of loco-
motives by TELCO, and it was clearly 
proved that TELCO, that is, Tatas, who 
took money from this Government, 
were actually wasting money, swind-
ling our. Government, and they were 
about to say ta ta when the cat was 
out of the bag. This matter was pro-
perly discussed in this House and 
ultimately it was proved that the 
prices of locomotives manufacturE'd 
by TELCO were far more than the 
prices of Chittaranjan locomotives. 
When Chittaranjan took up fhe manu-
facture of locomotives, it was stated 
both inside and outside the House by 
interested parties that Chittaranjan 
will not be able to make 10C()l!lOtives 
and the prices will be much more. 
But we have found that with the in-
crease in production the priCE" came 
down and today, I am sure, if a com-
mission is appointed to go into the 
prices, it wiII be proved that the price 
of the C'hittaranjan locomotives is less 
than that of TELCO locomotives. I 
am of the view that TELCO should 
have been nationalised by thb time. 

According to our hon, Prime Minis-
ter, and also according to me, the 
public sector projects are places of 
pilgrimage. But the whole difficulty 
is that some of those people who -are 
running these public sector projects 
should have been nationalised before 
giving them the charge of the nationa-
lised projects. Some non-nationalised 
people unfortunately are running the 
nationalised concerns of our country. 
A group of pensioners are at the head 
of these public sector projects ",fter 
retirement. That is the main reason 
why this sort of an attack is heard 
against the growth of the public sec-
tor ~om the agents of the private 
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sector. So, my amendment clearly 
suggests that a commission should be 
appointed. I feel that that is neces-
sary also. 

My hon. friend, Shri Wasnik, men-
tioned about the working of the lAC. 
He said that it is was sustaining a 
loss. That is true, but because the 
Government of India did not adhere 
to the Industrial Policy Resolution-it. 
was rather a subversion of the Indus-
trial Policy Resolution-people in this 
country have started saying about the 
working of the lAC. In this very House 
you remember, Sir, a discussion took 
place as to why a particular route 
has been given to the private sector, 
to certain airlines or non-schedule!! 
operators like Kalinga. The~' want to 
set up a Kalinga Empire in this coun-
try. But still Government do not 
consider these to be rather undesirable 
and stop or nationalise these private 
routes. The purpose or the very spirit 
of the Industrial Policy Resolution 
was defeated when the lAC changed 
the Industrial Policy Resolution, or 
rather subverted it. 

Then I should mention. something 
about our steel plants. I am very 
happy that we are having three steel 
plants and a day will come when the 
other two steel plants in this coun-
try, the TISCO and the lISCO, will 
be nationalised despite all opposition 
from other leaders. But the whole 
difficulty is that there is constant 
trouble in Rourkela and defects in 
Durgapur. These are the two places 
where we sometimes feel whether we 
are running the public sector efficient-
ly. The whole difficulty is because of 
those who are running these public 
sector projects. I have a feeling that 
more efficient people should have been 
given the charge of these public sector 
projects and overhead charges, audit 
and all other accounting procedures 
should have been changed. 

In 1953 the All-India Defence Em-
ployees' Federation submitted a bIg 
memorandum saying that the ordnance 
factories shOuld undertake the manu-
facture of many civilian goods. Strong 
exception was taken by men like, Shrl 
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Shri Ram and others, who said, 
"Nothing doing". They advanced 
the argument that the price of 
any article which was likely to 
be m8lnufactured in the ordnance 
factories will • ,be much more. 
The ratio between direct and indirect 
labour was large. The gap was too 
much. But after changing the ac-
counting procedure and after bringing 
tile dispropol'tionate ratio between 
direct and indirect labour to a pro--
portionate raUo, today the ordnance 
factories are capable of producing 
anything. The :binoculars, micro--
scopes and rifles produced by the at-
dnance factories, I am sure, will match 
these articles produced not only in 
this country but in any country 01 
the world. 

I have a feeling that there!s 
favouritism in appointments and prO-
motions in these public sector projects. 
When I visited Bhilai, I met the Gene-
ral Manager there. I was SUl'IPrised 
to see that he was feeling very shy in 
talking to me. When I asked h'im 
why it was so, he said, "Members 01 
Parliament come to us and ask for 
certain favours in the matter of ap-
pointments etc." I told him very 
frankly that my son was only 13 years 
of age and that I would not ask for 
a job unless he is 18 years of age. He 
heaved a sigh of relief and had a good 
talk with me. Therefore I submit that 
there should be a thorough enquiry 
into the promotions, the various ap-
pointments that aTe made and into the 
working of these establishments. ] 
can quote several instances. I would 
have welcomed if the Minister for 
Steel and Heavy Industries had been 
here. Because, my hon. friend Shri 
Kanungo is responsible only for those 
public sector industrial units which 
are under the Commerce and Indus-
try Ministry. The main projects like 
~he Heavy Electricals at Bhopal and 
the thTee Steel plants are all under 
a different Ministry, that is the Minis-
try of Steel and Heavy Industries. 
There should be 'a thorough probe into 
the working of these establishments. 

I may cite one particular point 
:;,bout the Heavy Electricals. A lot 01 
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questions have been raised in this 
House. All those who are working 
that particular project are retired 
Railway officers. I have nothing to 
say against retired personnel. They 
are very capable. They are efficient. 
If a group of pensioners go on with 
such a big project, what is gOing to 
be the fate of this project could be 
seen after watching with care all 
these strikes which took place. Even 
today, I have received a big telegram 
that 31 young artisans have been dis-
misse::1 or are likely to be dismissed 
from service. A strike took place 
some time back in the month of 
February. What was the cause of the 
strike? The cause of the strike was 
some demands which could have been 
met otherwise. AI! those who are 
on the top of these projects did not 
care to talk to the representatives of 
the people. They struck work. After 
they struck, negotiations started. I 
am very happy that just after the 
strike, these young boys observed a 
Production fortnight and compensat-
ed, if not in full, at least 75 per cent 
of the loss sustained during the strike. 
All these four young boys came to 
Delhi and saw the Minister for Steel 
and Heavy Industrics, my hon. friend 
Shri C. Subramaniam and the Minis-
ter of State for Labour and Employ-
ment. They went back with a feeling 
of happiness that something will be 
done and they assured the hon. Minis-
ter that they will step up production. 
The Chairman of this particular Cor-
poration or the Resident Director of 
the Corporation did not like those boys 
meeting the Minister and assuring of 
their support. Immediately w'hen they 
went back to Bhopal, three or four 
days back, they got a sack. They got 
notices of dismissal from service. 1 
want that therc should be a thorough 
probe into thc working of this parti-
cular project where the industrial re-
lations are going from bad to worse. 
I feel that such an enquiry is neces-
sary. 

About the priceli, prices are bound 
to come down. There should be pro-
per adjustment of overhead charles. 

There should -be proper adjustment of 
relations between direct and indirect 
labour. The aceounting procedure 
'must ,change and red-tapism must 
come to an end in the public sector. 

I have a feeling that in this country, 
more and more industries are likely 
to be nationalised. What happened? 
When Insurance was nationalised, the 
person who wrote articles after arti-
cles in the Statesman and ether papers 
against nationalisation-I have no hesi-
tation in mentioning his name; Mr. 
Vaidyanathan; he wrote these articles 
against nationalisation-was put at the 
head of the nationalised Life Insur-
ance Corporation, just after nation.al-
isation. I submit that before selecting 
these persons who are to run these 
establishments, the Government must 
make it abSOlutely clear to them that 
they have to work in a national 
spirit. 

My hon. friend Shri Balkrishna 
Wasnik, in spite of all thEtt has hap-
pened in this House, again 'mentioned 
about the Penicillin factory in Pim-
pri and about' the dead fiy which was 
found in streptomycein or penicil-
lin I visited this factory personally. 
I do not support everything of what 
they do. But, I have seen pamphlets 
after pamphlets taken out by the 
private sector people, including cer-
tain foreign firms. They do not want 
this particular factory to come up. 
That is why they say all these things. 
Attack is going on against the func-
tioning of this particular factory in 
Pimpri. So, I would submit that 
there should be a thorough probe. I 
have suggested a committee consisting 
of Members of Parliament only 
because I feel that they are responsi-
ble to the people and they can sug-
gest economies and improvements 
from this point of view. Of course, 
technicians, chemists or engineers 
etc. may be able to have a better 
probe, but I suggest that some thr.fe 
or four Members of Parliament must 
visit all these units and see the func-
tioning of all these public sector pro-
ject!. 
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In conclusion, I fully support the 
growth of the public sector. I totally 
oppose the viewpoint placed before 
the House by my hon. friend from 
the Swatantra Party. Even when 
Shri M. R. Masani was here, I used 
to tell him quite frankly that a day 
would come when not only all these 
heavy industries run by Tatas and 
Birlas would have to be nationalised, 
but even those members of the 
Swatantra Party including its leaders 
would very likely be nation!tised, so 
that the nation may get the benefit. 

Shri Narasimha Reddy (Rajampet)' 
Nationalise yourselves first! 

-.ft f~ 'Ie" ( ~~ ) : "fIll"'lfiJ 
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[.nm~] 
'l'hey are camouflaging their lapses 
and inefficiency in management-their 
attitude towards labour, their un-
seasoned knowledge, ~ ~ ","\ill 
~ifT~ij'~lR~ 
~ A;- m 11i1l:r;f~ ~ I ~ 
m~?;:fIit ~ m~, ~o, ~Y, ~o 
~, 'to ~o ~, Y,o, \0 qo ~, 
~oo, ~Y,o qo ~,m 'tiT1i ~ ~ 
~ IJ;fR~~~ij'~lfI1 
ifiT't if <RoI'T ~ ~ I ~~ 
Sf);f~~ if f~ f~ 'liT fmIf~ ~ 
~~ ~ fu1j-l{·~T ~ ~T ~ 
~,~"",""I"T~~~"'Ttn 
~ f~o ~ ~,-;a"if~"I"T~~ ~ 

r.'Ii,," R ~~ ~ ~ 'liT ~q; 
lIT'f 'liT ~ ~ "I'T~ ~ A;- ~"f.t 
fmrf~'t;;ITtifw~~I~ 

"I"T 1f~~"R~, ~ ~~~ 
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~~ it, ~ if J;fR ~ 
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attitUde ~ lR iF ~ ~tT ~ 'liT ij'~ltT;r <li{T 
<RoI'T ~ ~ I 1f ~;rr ~ R' A;-
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f{fitiw.\r.c:<'ft ~ llnli~;:r ifi) ~~ 
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"'~ ""'" ~ ~ limiT e.nf.!;q 
t~~il',~~~T~iI;~ 
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by process of elimination-by experi-
JIlent. ~~T'fi) ~X ~ \l:) 
"til; ~ I ~pm:T ~T ~ X m"f 
~+rT~qrl ~X~il'~ ~ 
gf ~,~ political parties who are 
in power- they are the best 
experimentalists on this research! 
-q. ~ffi" ~ f'fi ~ ""'" f~ ~l.'r ccm'e 
'l<: ~if ~ ~)JfT fit; hRT 'if'hrT ltil ~ 
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;;rr 'fi': ;f~~ ifilli1f ll:T l'f'fiC!T ~ I 

Shri Daji (Indore) Tose-

Mr. Chairman: Only one minute 
more. 

Shrl Namblar: Let him start. 

Mr. Chairman: Yes, he may speak. 

Shrl Dajl: The points raised In the 
resolution, normally speaking, are 
very important, but an attempt Is 
being made to throw out the baby 
with the wash water. We may not 

agree with some aspects of the work-
ing of the public sector, and we 
would like to improve them. That 
may be one attitude, and a fair att1-
tude. You may like to change the 
water, the dirty water, and bring 
fresh water, but if an attempt is mada 
to throwaway the baby itself in try-
ing to throwaway the wash water, 1 
think it is not a correct approach and 
attitude to the problem posed in the 
resolution. 

The question of the public sector 
versus the private sector has been 
very ingeniously posed before the 
House, and a comparison has been 
sought to be drawn, a comparison 
which insidiously suggests that the 
private sector works better. I vehe-
mently deny the suggestion and with 
all the emphasis at my command, I 
say, let us examine the record of the 
working of the private sector over a 
period of 150 years. It is a record err 
defaults, fraudulent transactions and 
gross loot, of exploitation, of every 
sort of failure and illegal activity. 

Mr. Chairman: How long would 
the hon. Member like to take. 

Shrl Dajl: Ten minutes. 

Mr. Chairman: Then he may CO_ 
tinue the next dav. 

17.32 hr. 

The Lok Sabha then ad.1oumed tm 
Eleven of the Clock on Mondav, 
May"7, 1962/Vaisakha 17, 111114 (;SaICa}. 


